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Shri I. B. Patel:
Shri MMka Um>re:

Will the Minister of Railways be 
pleased to state:

(a) whether ■ study group has been 
set up tostudy the problems of the 
porters engaged on the various Rail­
way Stations in the country;

(b) the terms of reference of this 
study group; and

Cc) when the report of the Study 
Group is expected to be wade avail­
able?

The Minister of Railway (Shri C.
M. PooBMba): (a) No.

(b) and f c ) .  Do not arise.
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Trade with China.
3488. Shri Shiva Chandra Jhi: Will 

the Minister of Commerce be pleased 
to state:

(a) whether it is a fact that even 
after the Chinese aggression in 1862, 
some commercial transactions are ftill 
going on with China;

(b) if so, on what terms and under 
what agreements; and

(c) whether there has been any pro­
posal from the Chinese side or from 
our side for further development of 
trade between the two countries?

The Deputy Minister ia the Mtato- 
try of Commerce (Shri Shall Qurestxli:
(a) and  (b). Although trade between 
India and China stands restricted to 
a very great extent since 1982, some 
import-export transactions have ttkeit 
place a> per statistics given below:—
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The import transactions nt*y be due 
to either Letters of Credit opctied 
earlier or some portal transaction*. 
Similar is the case in respect of ex­
ports from India to China.

(c) .Government of India have 
ceived no proposal tram the Chinese




